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IN THE CUSTOMS, EXCISE & SERVICE TAX APPELLATE

TRIBUNAL
REGIONAL BENCH : ALLATIABAD
COURT Ne. 1

APTEAL No.E/70644/2017-EX[SM]
(Arising out of Order-in-Appeal No. 135/CE/APPL/KNP/2017 dated

30/05/2017 passed by Commissioner of Central Excise & Customs
(Appeals), Kanpur)

Commissioner of Central Excise & 8.T., Kanpur Appellant

Vs,

M/s Kanpur Plastipack Ltd. Respondent
Appearance;

Shyi Gyanendra Kr. Tripathi, Assistant Commissioner (AR) for Appellant
Request for Adjourniment, for Respondent
CORAM: ' LR

Mrs. Archana Wadhwa, Hon’ble Member (Judicial)

Date of Hearing : 14/11/2017
Date of Decision - 14/11/2017

FINAL ORDER NOs- T[T "!/20 17
Per: Mrs. Archana Wadhwa:

After hearing learned A.R. for Revenue, I find that th? 1
present appeal is covered vide Board’s instruction being
¥.No.390/Misc./163/2010-JC dated 17.12.2015 in terms of

litigation policy.

2. Accordingly, the appeal filed by Revenue is dismissed

under Litigation Pelicy.

(Dictated in Court)

Lo
sd/-
(Archana Wadhawa)
amwomme\Q/ Memb?f(ludiciai)
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